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3631. SHRIMATI PRAMILA 
D A N D A V A T E :
SHRI SATF.NDRA NARAIN 
SINHA :

SHRIM ATI KISHORI SINHA :

Will the Minister of AGRICULTURE 
be pleased to state :

(a) whether Government have seen the
report of the survey conducted by the
Gandhi Peace Foundation of the villages
of Pali District of Rajasthan; and

(b ) if so, what are the findings of the 
survey ?

TH E MINISTER OF STATE TN THE 
MINISTRIES O F AGRICULTURE AND 
RURAL DEVELOPM ENT (SHR R. V. 
SW AM INATHAN) : fa) No, Sir.

fb) Doe< not arise.

S e t t in g  u p  F is h  S eed  H a t c h e r ie s

3632. SHRI A JIT KUMAR SAHA : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whclher it is a fact that Govern­
ment have selected some States to set- up 
fi'h  *eed hatcheries;

(b ) if so, whether Government have in­
cluded We>t flengal in that list; and

(c) if not, the reasons thereo f?

TH E M INISTER O F STATE IN THE 
MINISTRIES O F AGRICULTURE AND 
RURAL DEVELOPM ENT (SHR R. V. 
SW AM INATHAN) : (a ) Yes. Sir.

fb ) Went Bengal is one o f the States 
‘elected for netting up commercial fifth 
seed hatcheries under the Inland Fisheries 
Project with W orld Bank assistance. Nine 
fish seed hatcherics capable of producing 
158 million quality fish seed per annum 
on full development are envisaged to  be 
constructed under this Project in West 
Bengal.

(c) Question does not arise.

P o - it io n  o f  Be r i-K h u r d  I rrig a tio n  
P r o j 'C t  o r  R iv er  S h iv n a t h , M.TV

3633. SHRI SHIVENDRA BAHADUR 
SINGH : Will the Minister of IRRIG A ­
TION be pleased to state :

(a ) what is the position of a major 
Irrigation Project known as Beri-Khurd on 
River Shivnath in the district of Rajnand- 
gaon in Madhya Prade\h;

(b) has the paper been cleared from  the 
Ministry of Atomic Energy; and

(c) if not, by what time it is expected to 
be cleared ?

THJ- MINISTER OF ST ATT: TN TH E 
MINISTRY OF IRRIGATION (SHRI Z. 
R. ANSARI) ; (a) and (b) The Report 
for Bihri Khurd Project on River Shivnath 
was received in the Central W ater Com­
mission from the Government of Madhya 
Pradesh in March, 1979. Since the pro­
posed dam site involved submergence of 
some uranium deposit area, the State 
Government was requested by the Central 
W ater Commission to investigate an alter­
native site and submit the modified project 
report. The Government of Madhya 
Pradejh thereafter suggested an alternative 
site 8 km. upstream but the Ministry of
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Atomic Energy found this 3am  site also un ­
suitable and suggrated the State Govern­
ment to shift the dam site by another 5-6- 
kms. upstream. The Project R eport fo r this 
site is yet to be submitted by the State 
Government.

(c) Does not arise.
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T eesta  Barrage  P r o j e c t

3636. SHRI CH ITTA  BASU : Will th e  
Minister of IRRIGATION be pleased to 
state :

(a) whether the Bangladesh Government 
have raised certain disputes relatiog to  the 
implementation of the Teesta Barrage P ro­
ject in N orth Bengal;

(b) if so, the nature of disputes;

(c) reaction o f Government to  those dis­
putes raised by Bangladesh;

(d) whether Government of West Bengal 
asked for additional Rs. 10 crorea for the 
execution of the project for the current 
year: and

(e) if so, reaction o f Goveram ent there­
to ?

TH E M INISTER O F STATE IN  TH E 
M INISTRY OF IRRIGATION (SHRI Z. 
R. ANSARI) : (a) and (b) The river Teesta 
flows from India into Bangladesh. India 
and Bangladesh each have planned irriga­
tion projects based on the Teesta flows in 
their respective territories. The Indian pro­
ject in West Bengal is under execution. The 
available natural flows in the river in the 
non-monsoon season are not sufficient to 
meet the requirements o f both the countries. 
The Government of Bangladesh have ex­
pressed their concern over India going 
ahead with her project without arriving at 
a settlement with Bangladesh over the shar­
ing of the Teesta flows and have asked that 
such a settlement should be arrived at im­
mediately.

(c) The matter is still under discussion 
between Tndia and Bangladesh fo r arriving 
at a mutually acceptable solution.

(d) and (e) The Government o f West 
Bengal had requested the Planning Com­
mission for an Advance plan ■■istance of 
Rs. 10 crores for the Teesta Barrage Pro­
ject for the year 1981-82. In w w  o f the 
constraints of resources, tho P tapain f Com ­
mission regretted its inability to provide 
Central assistance to  any of t e  irrigation
projects.




